
seats, internal structure, aircraft gal
lery for reduction in the weight of the 
aircraft and economy in consumption 
of fuel;

(b) what -steps Government propose 
to take to reduce the weight as also 
the cost of fuel in our aircraft; and

(c) the deta'ls thereof?

THE MINISTER OF TOURISM 
AND CIVIL AVIATION (SHRI A. P. 
SHARMA): (a) to (c). The informa
tion is being collected and will be 
laid on the Table of the Sabha.

Permission to Foreign Companies 
Operating in India to Raise Additional 

Share Capital

10298 SHR-I G. Y. KRISHNAN: 
Will th * Minister of FINANCE be 
pleased to state:

(a) whether it is a fact that some 
foreign companies operating in India 
have sought Government’s permission 
to raise additional share capital by 
expanding into non-core sectors; and

(b) if so, the names of such compa
nies?

THE MINISTER OF FINANCE 
(SHRI R. VENKATARAMAN): (a)
and (b). No foreign company operat
ing in India was granted permission 
by the Controller of Capital Issues 
during the year 1980-81 to raise addi
tional share capital for expansion 
into non-core sector.
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Cases of Violation of FERA by Multi
national Drug Firms

10300. SHRI ARJUN SETHI: WiU
the Minister of FINANCE be pleased 
to state:

(a) whether some cases have been 
brought to the notice of the Govern
ment of the multinational drug firms 
which have violated the provisions of 
the Foreign Exchange Regulation Act 
during last two years; and

(b) if so, the details thereof?

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI 
MAGANBHAI BAROT): (a) and
(b). Information is being collected and 
will be laid on the Table of thf\
House.
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Permission for Manufacture of Black
Plate from Tin Bars by Tin Plate 

India Limited.

10301. DR. A. U. AZMI: Will the 
Minister of STEEL AND MINES b« 
pleased to state:

(a) whether it is a fact that the Tin 
Plate India Limited has closed down 
their unit for the production of tin! 
plate by not tipped method and has




